
Cases pending before the Commercial Courts/ Commercial Benches of District Courts of the State of Tripura.
SCHEDULE-II

Form I
List of cases e-filed during the month For the month of May, 2026

Sr.
No

Court District Case No. Petitioner name Vs.
Respondent Name

Advocate Advocate
Mobile Number

Advocate
Email Id

Date of
Registration

Date of e-filing

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10)

1 District Commercial Court South Tripura Judicial District,
Belonia

Nil Nil Nil Nil Nil Nil Nil

2 District Commercial Court Gomati Judicial District,
Udaipur

Nil Nil Nil Nil Nil Nil Nil

3 District Commercial Court West Tripura Judicial District,
Agartala

C.S. 11/2016 Sri Suvajit Paul
 Vrs

F.C.I. & Ors

Sri Raju Datta &
K. Pandey

Sri A. Nandi & 
Sri P. Saha

9774789434

9436127291
9436168742

Nil 05-08-2016 05.05.2026

C.S. 12/2016 Sri Suvajit Paul
 Vrs

F.C.I. & Ors

Sri Raju Datta &
K. Pandey

Sri A. Nandi & 
Sri P. Saha

9774789434

9436127291
9436168742

Nil 05-08-2016 05.05.2026

C.S. 08/2026 UCO Bank 
Vrs

Smt. Tapa Ganguly & Anr

Sri Dipankar
Sharma

7005455765 Nil 08.05.2026 08.05.2026

C.S. 09/2026 Md. Sahaparan Uddin
Vrs

Sabir Ahamed

Jishan Samed 9089304445 Nil 18.05.2026 18.05.2026

C.S. 10/2026 Bank of Baroda
Vrs

Sri Manish Kashyap &
Anr

Sri Sagri
Debbarma

7005455765 Nil 20.05.2026 20.05.2026

C.S. 11/2026 Bank of Baroda
Vrs

M/S Joyram Enterprise

Sri Sagri
Debbarma

7005455765 Nil 21.05.2026 21.05.2026

Civil Misc
(ARB) 07/2026

Sri Ranjan Debbarma
Vrs

The Arbitrator, DM and
Collector, & Ors

Sri Anupam
Baidhya

9862882547 Nil 20.05.2026 20.05.2026



4 District Commercial Court Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil Nil Nil Nil

5 District Commercial Court North Tripura Judicial District,
Dharmanagar

C.S. 05 of 2026 Hindustan Steel Works
Construction Ltd. & Ors. 

Vs.
Sri Pranab Paul

Mr. Prabir Saha 9436168742 Nil 04-05-2026 04-05-2026

6 District Commercial Court Khowai Judicial District,
Khowai

C.S. 01 of 2026 Sri Shyamal Deb 
Vs.

1) Balaji Santary & Hardwar
2) Sri Anand Sharma

3) Sri Pramod Kr. Sharma

Mr. Mriganka
Biswas

9774124334 mriganka@live.
in.

21-05-2026 18-05-2026

7 District Commercial Court Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil Nil Nil Nil

8 Commercial Court Kamalpur Kamalpur Judicial Sub-
Division

Nil Nil Nil Nil Nil Nil Nil

9 District Commercial Court Sepahijala Judicial District,
Sonamura

Nil Nil Nil Nil Nil Nil Nil



Form 2
List of cases in which e-payment of Court fees was made during the month

For the month of May, 2026

Sr.
No

Court District Case No. Petitioner name Vs.
Respondent Name

Advocate Date of Registration Date of e-payment of 
Court Fees

(1) (2) (3) (4) (5) (6) (7) (8)

1 District Commercial Court South Tripura Judicial District,
Belonia

Nil Nil Nil Nil Nil

2 District Commercial Court Gomati Judicial District,
Udaipur

Nil Nil Nil Nil Nil

3 District Commercial Court West Tripura Judicial District,
Agartala

C.S. 11/2016 Sri Suvajit Paul
 Vrs

F.C.I. & Ors

Sri Raju Datta & K.
Pandey

Sri A. Nandi & 
Sri P. Saha

05-08-2016 05.05.2026

C.S. 12/2016 Sri Suvajit Paul
 Vrs

F.C.I. & Ors

Sri Raju Datta & K.
Pandey

Sri A. Nandi & 
Sri P. Saha

05-08-2016 05.05.2026

C.S. 08/2026 UCO Bank 
Vrs

Smt. Tapa Ganguly & Anr

Sri Dipankar Sharma 08.05.2026 08.05.2026

C.S. 09/2026 Md. Sahaparan Uddin
Vrs

Sabir Ahamed

Jishan Samed 18.05.2026 16.05.2026

C.S. 10/2026 Bank of Baroda
Vrs

Sri Manish Kashyap & Anr

Sri Sagri Debbarma 20.05.2026 19.05.2026

C.S. 11/2026 Bank of Baroda
Vrs

M/S Joyram Enterprise

Sri Sagri Debbarma 21.05.2026 18.05.2026

Civil Misc (ARB)
07/2026

Sri Ranjan Debbarma
Vrs

The Arbitrator, DM and
Collector, & Ors

Sri Anupam Baidhya 20.05.2026 20.05.2026



4 District Commercial Court Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil Nil

5 District Commercial Court North Tripura Judicial District,
Dharmanagar

C.S. 05 of 2026 Hindustan Steel Works
Construction Ltd. & Ors. 

Vs.
Sri Pranab Paul

Mr. Prabir Saha 04-05-2026 01-05-2026

6 District Commercial Court Khowai Judicial District,
Khowai

C.S. 01 of 2026 Sri Shyamal Deb 
Vs.

1) Balaji Santary & Hardwar
2) Sri Anand Sharma

3) Sri Pramod Kr. Sharma

Mr. Mriganka Biswas 21-05-2026 18-05-2026

7 District Commercial Court Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil Nil

8 Commercial Court Kamalpur Kamalpur Judicial Sub-Division Nil Nil Nil Nil Nil

9 District Commercial Court Sepahijala Judicial District,
Sonamura

Nil Nil Nil Nil Nil



Form 3
List of cases in which Electronic Service of Process has taken place during the month

For the month of May, 2026

Sr.
No

Court District Case No. Petitioner name Vs.
Respondent Name

Advocate Date of Registration Date of Electronic 
Service of Process

(1) (2) (3) (4) (5) (6) (7) (8)

1 District Commercial
Court

South Tripura Judicial District,
Belonia

Nil Nil Nil Nil Nil

2 District Commercial
Court

Gomati Judicial District,
Udaipur

Nil Nil Nil Nil Nil

3 District Commercial
Court

West Tripura Judicial District,
Agartala

Nil Nil Nil Nil Nil

4 District Commercial
Court

Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil Nil

5 District Commercial
Court

North Tripura Judicial District,
Dharmanagar

C.S. 05 of 2026 Hindustan Steel Works
Construction Ltd. & Ors. 

Vs.
Sri Pranab Paul

Mr. Prabir Saha 04-05-2026 01-05-2026

6 District Commercial
Court

Khowai Judicial District,
Khowai

Nil Nil Nil Nil Nil

7 District Commercial
Court

Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil Nil

8 Commercial Court
Kamalpur

Kamalpur Judicial Sub-
Division

Nil Nil Nil Nil Nil

9 District Commercial
Court

Sepahijala Judicial District,
Sonamura

Nil Nil Nil Nil Nil



Form 4
List of total no. of cases randomly allocated during the month

For the month of May, 2026

Sr
No.

Court District Court Name Court No. Case Type Case Count (No. of
cases randomly

allocated)

(1) (2) (3) (4) (5) (6) (7)

1 District Commercial Court South Tripura Judicial District,
Belonia

Nil Nil Nil Nil

2 District Commercial Court Gomati Judicial District,
Udaipur

Nil Nil Nil Nil

3 District Commercial Court West Tripura Judicial District,
Agartala

Nil Nil Nil Nil

4 District Commercial Court Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil

5 District Commercial Court North Tripura Judicial District,
Dharmanagar

Nil Nil Nil Nil

6 District Commercial Court Khowai Judicial District,
Khowai

Nil Nil Nil Nil

7 District Commercial Court Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil

8 Commercial Court Kamalpur Kamalpur Judicial Sub-Division Nil Nil Nil Nil

9 District Commercial Court Sepahijala Judicial District,
Sonamura

Nil Nil Nil Nil



Form 5
List of cases in which Case Management Hearing was held during the month

For the month of May, 2026

Sr.
No

Court District Case No. Petitioner name Vs.
Respondent Name

Advocate Date of 
Registration

Date of case 
Management Hearing

(1) (2) (3) (4) (5) (6) (7) (8)

1 District Commercial Court South Tripura Judicial District,
Belonia

Nil Nil Nil Nil Nil

2 District Commercial Court Gomati Judicial District,
Udaipur

Nil Nil Nil Nil Nil

3 District Commercial Court West Tripura Judicial District,
Agartala

Nil Nil Nil Nil Nil

4 District Commercial Court Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil Nil

5 District Commercial Court North Tripura Judicial District,
Dharmanagar

Nil Nil Nil Nil Nil

6 District Commercial Court Khowai Judicial District,
Khowai

Nil Nil Nil Nil Nil

7 District Commercial Court Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil Nil

8 Commercial Court Kamalpur Kamalpur Judicial Sub-Division Nil Nil Nil Nil Nil

9 District Commercial Court Sepahijala Judicial District,
Sonamura

Nil Nil Nil Nil Nil



Form 6
Contested commercial cases disposed during the month

For the month of May, 2026

Sr 
No

Court District Case No Petitioner name 
Vs. Respondent 
Name

Advocate Date of 
Registratio
n

Whether 
urgent relief 
was sought and
Pre Institution 
Mediation did 
not take place 
(yes/ no)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 
(Contested
/Settled)

Date of 
Executi
on of 
decree

Number 
of days for
execution 
of decree 
from date 
of decision

Act 
Section

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14)

1 District Commercial 
Court

South Tripura Judicial
District,
Belonia

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

2 District Commercial 
Court

Gomati Judicial District,
Udaipur

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

3 District Commercial 
Court

West Tripura Judicial
District,
Agartala

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

4 District Commercial 
Court

Unakoti Judicial District,
Kailashahar

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

5 District Commercial 
Court

North Tripura Judicial
District,

Dharmanagar

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

6 District Commercial 
Court

Khowai Judicial District,
Khowai

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

7 District Commercial 
Court

Dhalai Judicial District,
Ambassa

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

8 Commercial Court
Kamalpur

Kamalpur Judicial Sub-
Division

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

9 District Commercial 
Court

Sepahijala Judicial
District, Sonamura

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil



Form 7
Summary of Commercial Cases during the month

For the month of May, 2026

Sr No. Court District Total number of cases 
pending on the 1st day of 
the month

Total number of cases 
instituted during the 
month

Total number of cases 
disposed during the 
month

Total number of cases 
pending at the end of  
the month

(1) (2) (3) (4) (5) (6) (7)

1 District Commercial Court South Tripura Judicial District,
Belonia

01 00 00 01

2 District Commercial Court Gomati Judicial District,
Udaipur

05 00 00 05

3 District Commercial Court West Tripura Judicial District,
Agartala

143 07 02
 

148

4 District Commercial Court Unakoti Judicial District,
Kailashahar

05 00 00 05

5 District Commercial Court North Tripura Judicial District,
Dharmanagar

04 01 00 05 

6 District Commercial Court Khowai Judicial District,
Khowai

00 01 00 01

7 District Commercial Court Dhalai Judicial District,
Ambassa

08 00 00 08

8 Commercial Court
Kamalpur

Kamalpur Judicial Sub-Division 00 00 00 00

9 District Commercial Court Sepahijala Judicial District,
Sonamura

00 00 00 00



Form 6 (i): Mediation Data on Monthly Basis
Rule 10 (2)

List of cases received for Pre- Institution Mediation and Settlement during the month
For the month of May, 2026

Sr No. Name of Mediation Centre  (For 
example, DLSA or Main Mediation 
Centre Mumbai)

Total number of 
applications pending on 
the 1st day of the month

Total number of 
applications received 
during the month

Total number of cases 
settled during the 
month

Total number of non-
starter cases during the 
month

Total number of 
applications pending at 
the end of the month

(1) (2) (3) (4) (5) (6) (7)

1 District Legal Services Authority, 
South Tripura, Belonia

Nil Nil Nil Nil Nil

2 District Legal Services Authority, 
Gomati,Udaipur

Nil 01 Nil Nil 01

3 District Legal Services Authority, 
West Tripura, Agartala

Nil Nil Nil Nil Nil

4 District Legal Services Authority, 
Unakoti  District,
Kailashahar

01 Nil Nil Nil 01

5 District Legal Services Authority, 
North Tripura,
Dharmanagar

Nil Nil Nil Nil Nil

6 District Legal Services Authority, 
Khowai  District,
Khowai

Nil Nil Nil Nil Nil

7 District Legal Services Authority, 
Dhalai  District,
Ambassa

Nil Nil Nil Nil Nil

8 District Legal Services Authority, 
Sepahijala  District,
Sonamura

Nil Nil Nil Nil Nil


